
G ISTERED S.. 
CENTF:AL ADMINISTRATIVE TRIBUNAL 

BANGALaE BENCH 

Commercial Complex(BDA), 
Indirnar-ar, 
Banga1ore...50039 

Dated 	t)ecember '6 
PPlicationNo5/x(J 

Applicant Shri C.D.Venkata Rao 
Ex—Post Master, Viveknaoar Post Office, Bangalore7 

To  

Senior Superintendent of Post Uffice, 
Bang1or€. East Divi5i0, Bnga.ore. 
Post Master General in Karnatal:a, 	Resrondents Palace Road, Bangalore. 

Subject:SENDING COPIES OF CRIGEN1)UM PASSED BY THE 
BENCH IN APPLICATI NO 25/6(F) 

Please find enclosed herewith the cory of Corrioendum 
passed by this Tribunal in the above said Aplicetjon on 
24 .10.l9. 

SECTu4 ICER Enc]:as aboe 	 (Ttr'ic L 

Copy to  

Shri Venkate Rao 	 Adi.ocatc for C/O Shri 	 Achar 	 Applicant 1074 & 10759 BanashanJarj 
1st Stage, Srinivasanagar 
IInd Phase, Bangalore 
Shri W.Vasudeva Rao 	 Advocat e  for Add). .Central Govt .Standing 	 Responden5 Counsel, High Court Building, Banga1ore... 



"5.4.1982" 

MEMBER (A)6 1  
2 .10 • 1986 \\ 

Page 7 
Line 2 	"5.1.1982" 

ckl)v 
MEMBER (J) 
24.10.1986. 

RK/LHAR 

In exercise of the power 
vested under Section 22(3(f) 
of the Administrative Tribunals 
Act 1985 the following corrigendum 
to pare 1]. of the order in A. No. 
25/86(F) dated 11.8.1986 is issued 

For, 	Read 

.. 	. 

jr  /9W CENTRAL Aj47: 

ADDi 



IN ?FE CENTRAL ADMINr: TRATIVE TRIBUNAL 
BANGALORE 
	

4 

ORDER SHEF:.T 

,Lication No.25/I 
plic ant 

C.D. Venkata Rao 

iotp. 	cat 
M. Rac]havendra char 

Sr.Supdt. of Post Offices, 
Bantalore and another 
Advocate for Respondents 

Date 	Office Notes 	 Orders of Tribunal 

30.1.3T Thir: application(preent.d 
in this Tribunal) is praying 
to: — 
I. Declare the applicant to be 

entitled for enhancement cf 
subsistence allowance w.e.f, 
5,1.82 to 11..83 and also 
from I'.4.83 til] the comcia 
tion of depti. enquiry. 

2. Direct the Respdts. to 
review pay subsistence allowance 
to the applicant. 

31.1,86 As directed by the Recistrar, 
the appflcation was placed 
before the Bench of the Tribunal. 

"Heard the counsel for the 
applicant. The appli cation 
is admjttcd, 

S 
(G,Sredharan Noir) 
Member 31,1.86, 

Applicat.on registered. 
Notice of application to R—! 
& R-2 issued or 3.2,86. 

/d1 A Ai 	- - 

c't)  
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Date 	Office Notes 



CENTRAL ADMINISTRATIVE TPIPTJNAL 
PANGALORE BENCH 

Commercial Complex (PDA) 
Indira Nacar 
Ban lore - 560038 

dated the Auciust 

2fl_aQ_25J8  

ShriVenkata Jao 	.. 	Applic'nt 

Versus 

Senior Superintendent of 
Post Office, Banr,alore 	) 	... 	Respondents 
ast Division, Pancalore. 

Post Mastet General in 	) 
Krnateka, Palace Road, 
Bancialore. 

A copy of the Judoement delivered on 11.6.1986 by Hon'hle 

Shri 	L.H.A. 	flecio, Member (Administrative) on behalf of the Bench 

consistinct of himself and Hon'hle Shri Oh. P-emakrishna Rao, 

Mernb 	(Judicial) is forwarded herewith. 

SECTIcJ OFFICER 
(JUDICIAL ) 

1. Shri Venkata Mao 
C/O Shri .M.Raqhavendra Achar 
1074 & 1075, Banashankari 
1st. Stage, Srinivasanaear 
lInd Phase, Banqelore. 

2, Shri M.Vesudeva Mao, 
Add].. Central Govt. Standing 
Counsel, Hich Court Building, 
Bangalore-1. 

Advocate for 
Applicant. 

Advocate for 
Respondents. 


